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Industrial Finance Corporation of India

(a) and (b) Th accounting year of the
Industrial Finance C'orporation of India (IFC)
is from lIst July-30tt June. During its current
accounting Year be rinning from July 1, 1970
the Industrial Finan -e Corporation has sanct-
ioned loans of Rs. 27.04 crores to 41 industrial
concerns upto 28,2, 971. Out of these, loans
to the extent of Rs. 11.89 crores have been
given to 31 public limited companies in the
private sector and R.. 9.15 crores to 10 indust-
rial Cooperative Soc eties.

(c) The number ¢ industrial concerns which
have been sanctioned loans by the Industrial
Finance Corporation and which had or will be
having after impler.entation of the assisted
project a net block of assets of more than
Rs. 1.00 crore is 31.

Life Insurance Corporation of India

(2) and (b) The accounting year of the
Life Insurance Corjoration is the financial
year commencing 1.t April and ending 31st
March. During the urrent financial year, the
Life Insurance Cor|.oration has sanctioned
loans aggregating to Rs. 1.60 crores to two
industrial concerns it the private sector,

(c) Both the aforcsaid industrial concerns
will be having afte. implementation of the
assisted projects a net block of assets of more
than Rs. 1 crore eacl.. o.”
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46, SHRI M. K. IOHTA : .
SHRI K. SU>.DARAM :

DR. B. N, Al TANI :

SHRI JAGDI sH PRASAD MATHUR:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether Government have completed
inquiry iuto the circu'nstances under whicha
Jodhpur bound Jama r Dakota crashed behind
the INA Colony, New Delhi on December 5,
1970 killing a2 numbe: of persons ; and

(b) if so, the findings thereof and the action
taken by Government in the matter ?
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b) The accident is still under in-
vestigation, , ~
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T[COMMON SYSTEM OF EDUCATION
47. SHRI J. P. YADAV : Will the
Ministier of EDUCATION AND YOQUTH
SERVICES be pleased to state :

(a) whether Government have considered
the question of providing common standards

t[ ] English translation,
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and a common system of education for all the
schools and colleges of the country so as to
provide equal opportunities to the children of
the poor and the rich and those of the com-
mon man and the officers to have them on
the same footing in achieving educational
qualification ; if not what are the reasons
therefor :

(b) whether there are some schools and
colleges in the country where a student has
to spend money to the tune of rupees two
hundred per mensem and as such only the
children of the moneyed people and of the
people drawing high salaries can study in
these institutions and whether it does not
amount to the closure of avenues to the poor ;
and

(c) whether in view of these facts Govern-
ment would give serious consideration to this
question and would provide equal oppor-
tunities for improving future prospects to the
children of all the people whether they are rich
or poor and whether they live in cities or in
the villages ?)
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A7 At F q==i F fax 200 grAgliar
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w=dl § aifesr & faug § 1 oy ames-
fagar &1 afsas exa § & I I
i #r famr fada qf@rd & aget
F gaw Fud & fay fagm gwww
Er @10 097 ATW@T  THA AFT qUav
AT F WX T e & uF fid it
U gErd @1 gwifaw wwi F 3g
gfcanfaa &1 wr &) '

(7) WITF FLFXF 99 &HAT AT
Fifast ¥ faar & FfE 71 I3 FF
& fax fafwsr AsF &1 gy iy
gl #hel § faei $1 Fife 1 Far Ja
F &1 fRT A 7z ghafr #3 & fay
g1 5T qr @ §fF 9T Fifr
faeri 3 arr ANGET AT #FA A
qrer Al F F4Ai & fae g avg |
fgar stro | WiR@ TR F1 AfaEE;
qAor v BT, g gC G HreAfas
Al H AT agis S @y ¥ fay
1971-72 ¥ a7 gare gAgfaar a5 #r
TRT g L g gl @ e goAam
@A aEt & faw 1,000 w7 wfyag
aar frargEl & fa¥r 500 w7 wfyad
gl grafaal & fa gaer wfy-
aifrar gderor F (1917 9T T S
A7 3w § wers argeifas fagm @ Y
3 F=Y AT JATCH 1 TZ AT A ST} g
fe 99 g7 a5 g qq 7 or=g el §
| SATCT | -7

tTHE MINISTER OF EDUCATION AND

SOCIAL WELFARE (SHRI SIDDHARTHA
SHANKAR RAY) : (a) As education is a

1 [ ] English translation.
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State subject, the Gox *rnment of India cannot
provide common standards and common sys-
tems of education for all schools and colleges
in the country. The Government of India
have, however, established 130 Central Schools
with common curricrula and standards. In
addition, many schools in different States are
States affiliated to the Central Board of Secon-
dary Education and thus have the same cur-
ricula and standards of instruction and exami-
nation. The Central Schools are also affiliated
to the Central Boari, There are also Sainik
Schools and military schools ment for specific
purposes such as prej aring boys for a career in
the Armed Forces or “or providing good stand-
ards of education t the children of Armed
Forces personnel.

(b) There are a f'w hundred schools in the
country which charge high fees, The Govern-
ment of India have instituted 200 scholarships
for children of low ircome groups to give them
the benefit of public school education. Some
State Governments have also started residential
public schools, admis-ion to which is by merit
and isopen to all nersons, and scholarships
are given to lower in. ome group children., The
same is true of admis.ion to the Sainik Schools.
The Netarhat Scho:l started by the Bihar
Government has bee1 found to be successful in
bringing - the so-call~d Public School type of
education within the reach of boys of the poor-
est families and a report on the school has been
circulated to all Stat - Governments for possi-
ble emulation,

(c) Government of India have various
schemes for upgradi g the quality of education
in schools and colleg 's. The general policy is
to upgrade the qu lity of education
schools. However, a tempts are

in all
being made
“to ensure that the ¢xisting schools imparting
high quality of educ: tion are thrown open to
the children fromIiw income groups. From
the year 1971-72, 'he Government of India
propose to institute ten thousand scholarships
for talented rural children for prosecuting their
studies in selected gcod secondary schools. The
value of the scholars.ip is Rs. 1,000 per year
for those staying in liostels and Rs. 500 for day
scholars, Selection is to be made on the basis
of competitive tests and two children are to be
selected from each community development
block in the country. It is expected that the
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selected children will be placed in good schools
throughout the country. ¥

Mini- JumBos FOR INDIAN AIRLINES

48, SHRI M. K. MOHTA : Will the
Minister of TOURISM AND CIVIL AVIA-
TION be pleased to state:

(a) whether it is a fact that Indian Airlines
propose to acquire mini-Jumbos for some of its
trunk routes ; and - - )

(b) if so, the details thereof and the amount
of foreign exchange involved ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) No such proposal is under consideration at
present.

(b) Does not arise.y/

ProposaL rOR AN INTEGRATED WAGEs AND
Income PoLicy

v 49, SHRI CHITTA BASU: Will the
Minister of FINANCE be pleased to state s

(a) whether Government propose to evolve
an integrated wages and income policy to
check the rising trend in prices ; and

(b) if so, the sieps taken and contemplated
to be taken by Government in this direction ?

THE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN) : (a) and (b) A number of
policy instruments are available to the Govern-
ment for checking price increases ; these include
fiscal and monetary measures, as well as Phy-
sical and administrative controls. The Governa
ment recognise that in the absence of an
integrated policy of restraint on prices and
wages, and therefore, on incomes, it is diflicult
to avoid a price spiral ; a major objective of
the Government’s recent economic decisions
has been to evolve such a policy. v

ANVESTIGATIONS INTO GOENKA CONCERNS

50. SHRI GODEY MURAHARI :
DR. SALIG RAM :
SHRI RAJENDRA PRATAP SINHA :
SHRI ARJUN ARORA :
SHRI KRISHNA KANT :



